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4)(a)- ₹20/- A/Fee wanting for Trial Court's Judgment
8) Particulars as required by Rule 140 (I) Chapter XV Part (A) page no. 37 of the JHC Rules, 2001-
          Not stated.
9)(i) Name of deponent and order date in Presentation form may be verified.

(ii) ₹70/- A/Fee wanting in FIR.
(iii)True T/C of handwritten pages of Annexure 1, 2 and Impugned order wanting.
(iv)Name of deponent may be verified with execution.
(v) Case year in Index may be corrected


